15.19 hrs.
DISCUSSION UNDER RULE 193
SITUATION IN IRAQ
MR. DEPUTY-SPEAKER: Now, the House shall take up Item No. 11 - Discussion

on the situation in Iraq.

SHRI P.K. VASUDEVAN NAIR (THIRUVANANTHAPURAM): Mr. Deputy-
Speaker, Sir, under Rule 193, | am raising a discussion on the situation in Iraq.

| think, it is a very welcome thing that our sovereign House, the House of
the People, is discussing such an important subject which affects the whole
humanity. The 13" Lok Sabha, | understand, had discussed this subject on many
occasions. When the question of sending troops to Iraq came up, there was a
decision by this House, rather a consensus in this House that India has no
business to do such a thing, and that we should uphold the dignity of this country.
We are pursuing that policy steadfastly, and we should.

At the very outset, | should like to say that nobody in this country,
normally, should think of such things. This subject has got a special significance
for countries like India. | think, this whole question of Iraq has exercised the
minds of Indian people very much. It has touched their hearts because India was
a slave country for decades and for centuries. We have undergone a period of
time in our history; and we have paid so much for the liberation of this country.
We fought against the British who were the mightiest imperialist power at that
time. Now, colonialism has gone; and colonialism of that type has gone for ever. |
do not think that it will return.

But imperialism and colonialism of a new type is raising challenges before
humanity as a whole and before the Third World countries in particular. The main
reason why we should be on guard is that after the collapse of the Soviet Union,
the Socialist countries in Europe, the American rulers or the American
imperialists are thinking that they are the masters of the world. Their whole
strategy is to evolve a unipolar world where they can be the masters and they

can be the only masters.



The developments all over the world during the last 10-15 years go to
show that the American imperialism is out to capture countries by armed might,
to invade countries as they like. The invasion of Iraq is one example where you
can see that America has gone into that country without any rhyme or reason
and under false pretext. It is already proved beyond doubt that all the talk about
weapons of mass destruction was a hoax. The American rulers cannot justify
their action on that basis in their own country. Under such false pretexts, they
went into an independent country and a sovereign country, maybe a small
country but a proud country, a country of proud people.

Can we concede that big countries can go into small countries as they
like, that small countries are at the mercy of big countries or such countries with
armed might? That is what has happened in Iraq. And the Indian people, as |
said, were exercised over this because this is again an advent of colonialism or
imperialism in a new form. We have suffered the agony of slavery and we have
fought against this. So, naturally we feel sympathy for all such people, wherever
they are, who fight for their freedom and sovereignty.

Now, it is not necessary at this point of time to go into all the details of the
attack on Iraq by the United States. It is not necessary to go into the details of
what happened after that. But one thing is clear. All the calculations of the
American President and company have gone wrong. They were saying: "It is a
devil of Saddam Hussein or a demon of Saddam Hussein. He is lording over the

poor people, the innocent people of Iraq." We are not here to sit in judgement
over Saddam Hussein, on whether he was a devil or whether his rule was good
or not. It is for the people of Iraq to decide. That is a fundamental proposition
which every country has to accept in this world. So, instead of doing that, with
the help of the British, their closest ally, the Americans took upon themselves the
responsibility of reforming, saving the people of Iraq from the tyranny of Saddam
Hussein. That was their pretention. But even after capturing Saddam Hussein,
everyday we are seeing as to what is happening in that country. Is their any
doubt left in the minds of even the American ruling class, that the people of Iraq

do not feel that they are liberated by America? They do not see Americans as



liberators of their country. Everyday, they are rising in revolt and, of course, you
may say that this is terrorism. It is a fashion all over the world to stamp
everything as terrorism. A freedom struggle can be stamped as terrorism. The
people of Iraq may be blamed by somebody there that exploding bombs, or doing
this and that is all terrorism. Bloodshed and everything is there. When people
fight for sovereignty and freedom, they choose their own path. They choose their
own weapons. Who are they to sit in judgement over that? The fact is that the
people of Iraq do not see Americans as their liberators. They have foisted a so-
called Government over the people of Irag. They may say, "We have transferred
the power even before the appointed date. The transfer of power is supposed to
have taken place on 30" June, but we have entrusted them with power or
Government even before two or three days." Such great democrats! But who are
they? | am not sitting in judgement. But the whole world knows that it is all
puppetry of the worst kind. Of course, | do not want to mention the name. | think
he is called the self-appointed Prime Minister, the temporary Prime Minister or
the interim Prime Minister because elections are supposed to come now.

We do not know when that would come. So, these people are called
interim Prime Ministers. This Prime Minister was in the good books of the CIA. It
is all well known. He does not deny it. The Americans do not deny it. So, they
have selected a very proper person - a CIA-man as the interim Prime Minister.
They are adding insult to injury, as far as the people of Iraq are concerned. They
are foisting and bolstering up such people over a people, a valiant people and
freedom-loving people. Such leaders are in the Government. The so-called Prime
Ministers and other Ministers are all hiding themselves somewhere all the time.
They cannot show their faces to their people. The people never want to see their
faces. Such people are being foisted over a country. They say that this is
democracy, this is freedom and the whole world has to accept it.

Then, they say that the United Nations has passed a Resolution. What
can we say about the United Nations? America goes ahead and does what it
wants. There are certain countries like Britain. Later, they try to pressurise some

countries. They try to purchase some countries. They try to persuade people. All



these happen. Ultimately, a Resolution was passed in the United Nations. | do
not deny that. Who can deny that they have passed a Resolution? But then the
crux of the matter is that the American army will continue to remain there even
after the transfer of power to this interim Government. That is the crux of the
matter. Now, 1,40,000 American troops aided by some British troops are the
main people who are operating there. They are the masters where they can do
anything they like. They are doing everything they like.

In the 21%' Century, can you imagine the kind of torture chambers that
exist in Baghdad and Iraq? It is a shame for humanity. Actually Mr. Bush is in the
dock in his own country. How are people being treated there? They are treated
worse than animals. Perhaps, Bush is imitating Hitler for his gas chambers
which are there. We remember how these gas chambers were used. This is
nothing less than that.

What is going on there? Those who are fighting for their country are being
treated like animals. One may stamp them as terrorists. It is easy to do that. In
America itself, a movement is now growing. The name of that movement is
"Boots Vigil." Nearly, 700 American soldiers have lost their lives in Iraq till now.
Now, people are exhibiting empty boots in place after place of those who lost
their lives in this war in Iraq. That is how they protest against their own President
and their own Government. It is interesting to know that this "Boots Vigil" is
moving from place to place. For the benefit of the House, | am reading a few
sentences. The title is: "Eyes Wide Open. The Human Cost of War in Iraq." It
says:

"Eyes Wide Open, the Human Cost of War in Iraq will travel to
Boston, Madison, Indianapolis, Philadelphia etc. and to three cities
in Ohio."

"It opened here the day after Bush delivered his 'stay the course'
speech at the US Army War College."

One of the organisers of this movement Ms. Mary Ellen Mcnish says that

the President's speech was mere platitudes and our hope is that these exhibits



will give the American people a picture of the true cost of the war that they will
hold the politicians accountable.

Sir, it is very interesting to see several such anti-war movements taking
place in their country in spite of the ruling class. Vietnam War was such an
occasion when the students in the universities, the youth in the country rose up in
their country against their Government. Such a thing is developing there. | hope it
develops as fast as possible because the fate of Iraq will be decided by their
people and the fate of the United States of America also should be decided by
their people.

What happened to those leaders who supported the USA and how the
people reacted in their respective countries? That is more important. In Europe,
apart from Britain, Spain was an important country which went all ahead with
America. What happened there? The Spanish troops were sent to Irag. There
was an election. In that election, what happened to Mr. Aznar, the Prime Minister
who sent the troops to Iraq? He was defeated by the people of Spain and in his
place a Socialist Prime Minister came to power. A new Government came to
power there. It is a matter of fact that in Spain a new Government came to power
due to this Iraq issue and the new Prime Minister has practically withdrawn every
Spanish soldier from Iraq.

Sir, what happened to so many small countries like Honduras, Dominican
Republic, Nicaragua, Kazakhistan, Bulgaria and South Korea? They were
contributors of soldiers, along with America, to Iraq. Now, their Governments
have asked their soldiers to come and stay in their camps. They said: "Do not go
for any duty, come back and stay in your own camps". | hope they should be
thanking their Governments. These poor soldiers should be thanking their
Governments for allowing them to stay in their camps because, | hope, they will
be safe in their camps. So, this is the kind of reaction in those countries.

What about the great British Prime Minister? Perhaps this Prime Minister
was the most popular Prime Minister when he became Prime Minister. But now
he is the most unpopular Prime Minister in Britain. Again, how they deal with their

Prime Minister and Government is their business. But this is a fact and the main



reason is that this dirty war in Iraq was initiated by Bush and Blair. The British
people, although at one time they colonised us, have a great sense of liberty and
freedom and there are millions of people who really value these sentiments. So,
they have risen up against their Government.

| do not want to say about many other instances where this kind of
movement is going on. Actually, Europe is now divided. From the very beginning,
as you know, countries like France, which is a member of the Untied Nations
Security Council, Germany, Russia and China opposed the Iraq war. Apart from
America and Britain, almost every other permanent member of the United
Nations Security Council opposed this. They tried their best to prevent this war.

Even now they have got their reservations. Although, | agree that they
supported the UN Security Council Resolution ultimately, they have their
reservations. Even two days back the Russian Prime Minister openly said that
there is no question of Russia sending troops to Irag. No other country is
thinking of doing that in spite of this Resolution. So, this Iraq invasion and the
whole story is something which should make us think about the new world
situation where a big danger of unipolarism, of imperialism is coming in new
ways, in new forms; especially the Third World countries should be very vigilant
against such happenings in any part of the world.

We sympathise with the people of Iraq. India had excellent relations with
Iraq. Saddam Hussein, good or bad, was not the question. India had very good
friendly relations with Iraq. We were getting our crude oil supplies from Irag on
very considerate terms. We had in our mind this kind of thought about our
relations with Iraq. Everybody knows that U.S. eyes are on the oil of Iraqg.
Whatever you say about Saddam Hussein, his dictatorship and all that, actually
what they want is this oil, this rich deposit of oil. Iraq is the second largest oil
producing country in the world.

In spite of this Resolution being adopted by the UN Security Council,
America has not divulged its plans about its ultimate withdrawal, its Army's
withdrawal. That will continue. What are they going to do about their oil

business, the oil money, which they alone are doing? They pretend that this will



be spent for the reconstruction of Iraq. Who decides all this? Who are they to
decide all these things?

This great House had given its verdict in the Thirteenth Lok Sabha. | only
want to reiterate that resolve of the House of the People, that consensus decision
that India should have its independent approach on this question. | am sure this
Government will stand firm against all kinds of pressures or intimidation by
whoever it is, big or small. We have our independent positions and we stand
with the people of Iraq, the bleeding people of Irag. Actually, | cannot even think
of their plight. It is so sad. But let us, at least, express our solidarity with the

people who fight against the biggest of imperialism in the 21 Century.



THE MINISTER OF PETROLEUM & NATURAL GAS AND MINISTER OF
PANCHAYATI RAJ (SHRI MANI SHANKAR AIYAR): Mr. Deputy-Speaker Sir, |
think, in very large measure the Treasury Benches would share the sentiments
and concerns expressed by Comrade Vasudevan Nair. We fought shoulder to
shoulder from the Opposition Benches during the run-up to the Irag War and in
the immediate aftermath thereof. Therefore, as far as the past is concerned, |
think Comrade Vasudevan Nair can rest assured that we were with him then and
we are with him now.

But | think, the need today is not so much to look to the past as to look to
the future for whatever happened in Iraq, however unfortunate it was, these are
events that have happened, that have become part of an ineradicable history.

It is from the debris of this past that we have to ensure that phoenix-like
Iraq rises again from the ashes. Sir, | think there is cause for some satisfaction.
It is there | am finding it a little difficult to share Comrade Vasudevan's
scepticism about the United Nations. At the end of the day, our world order
depends upon an institution like the United Nations and upon the Charter of the
United Nations. | think it will be fair to say that the Resolution passed last month
constitutes the expression of a consensus point of view of the international
community as a whole, and that although all Member States of the United
Nations are by no means Members of the Security Council either in a temporary
or in a permanent capacity, the general welcome that has been given by the
Member-States of the United Nations to this latest Security Council Resolution
demonstrates, | believe, the relief of the international community that the United
Nations has once again been made relevant to the conduct of international
affairs. Indeed, Comrade Vasudevan would recall that in order to arrive at this
consensus Resolution, all the Permanent Members of the Security Council had to
discuss these matters at very great length, with differences among them being
part of the public discourse, and arrive at a compromise which would not have
satisfied any one Member of the Security Council but which did constitute a
consensual view of the Security Council as a whole, both the Permanent

Members as well as the temporary members. In view of this, | think, the starting



point of our discussion today should be less the very unfortunate events of
March-April, 2003, than the more welcome developments that date back a few
weeks. When one looks at it in this perspective, | think, first, | would, as the
Minister of Petroleum, tend to look upon what are the prospects in the oil sector.

Sir, | am happy to report to this House that my Ministry has offered to the
Iraqgis in the sector of the economy that matters most to the Iraqis, the oil sector,
training facilities, where what our institutions are able to offer is substantially
more than, perhaps, the institutions within Iraq, as they are today; are able to
offer, and, | assure Comrade Vasudevan, exactly as good as, and probably
superior to, any training they can receive anywhere in the world - OPEC
countries, developed countries and other Asian countries, we are at the top; and,
in an area that matters enormously to Iraq, and in matters where we have got
special expertise, we have already made our offer. The lIraqi authorities are
examining who are the candidates they wish to select to send to India for these
important courses and, when we welcome them here, | hope our friends from the
Left will agree to join me in talking to these engineers and, perhaps, discovering
not only what is the situation in Irag from the Iragis themselves, but also seeing
how, through them and with their assistance, their cooperation, their goodwill, we
can move forward in this sector.

Sir, there is another very important matter, for us in the oil sector, which |
think it would be my duty to share with the House. That is that we do have an
offer from the Iragi authorities to undertake exploration, and ultimately
exploitation, to the benefit of India as well as to the benefit of Iraq, of certain oil
reserves in the southern parts of the country near the Basra region. | mention
Basra only because it is a very well - known town for us. It is fairly close to the
Kuwait border. It appears to us from our preliminary investigations that this block
is potentially a very remunerative block.

We are waiting for the law and order, the security situation in that area to
improve a little before we can risk sending our people there and beginning this
work. But it is, | think, a measure of continuity in the Iraqi administration,

notwithstanding the traumatic events of the last few months, that such an



important bilateral matter between India and Iraq has remained unaffected by the
developments of recent times.

Sir, with regard to the purchase of crude, ever since restrictions were
placed on the export of crude from Iraq, few countries have suffered the
consequences more than we have. Irag has always been a very important
source of our imports of crude and there was a time when, under an arrangement
with the Soviet Union, we were purchasing the crude physically from Iraq but the
payment for it was made in arrangement with the Soviet authorities because in
principle under rupee trade we were purchasing it from the Soviet Union even
though physically it was coming in from Iraq. So, in that very critical period that
followed the decision of OPEC in 1973 to substantially increase the prices of
crude, it was Iraq that came to our rescue and enabled us in this arrangement
with the Soviet Union to purchase very large quantities of crude but paying for it
in rupees to the Soviet Union. This was in addition to what we purchased directly
from the Iraqgis. It was my privilege, Sir, at that time, to serve as a diplomat in
Irag. | had two years two months and two days in that country and | really grew
to love those people because there was such warmth in them, such sincerity of
sentiment in their attitude towards India that one had to search deep into history
and civilization to discover the roots of this warmth. Let us not forget that our
relationship with Iraq goes back to Babylonian times to Sumerian times when
there was trade between that part of West Asia and the area that generally we
now refer to as the birthplace and the home of the Harappan culture. And it is
that ancient relationship, the relationship between too very long old civilizations
that has animated the relationship between today's people of India and today's
people of Iraq. That is where the warmth lies. It is, therefore, for us to go back to
that warmth. When | was posted as the Commercial Counsell or and Deputy
Chief of Mission in Iraq about a quarter century ago, there were explicit orders
given by the Iraqg Government that, other things being equal, preference should
be accorded to India in the import of goods as well as in the award of contracts.
The consequence of that was that between about 1975 when we obtained our

first contract till the war with lran started, the number of our construction



contracts there exceeded 100 and we were talking not in terms of tens of crores
of rupees, we were talking in terms of thousands of crores of rupees and co-
operation with the country. It is evident to me from the experience of those days
that when the reconstruction of Iraq begins in real earnest, there are going to be
enormous opportunities for India to participate in the constructive activity of re-
building Iraq to the glory which it had and which it deserves to have again.

Also, Sir, 25 years ago, in almost every single Iragi Ministry of substance
we had Indians invited by the Iragis to work there as experts and to help them in
building their country. We were there as traders, we were there as builders and
we were there as experts. One instance that comes to my mind is
Instrumentation Limited, a public sector organisation here going in to assist the
Iraqgi Cement Company, providing them with instrumentation, and their being so
impressed with the work that we had done, that we built up, that the contract got
extended to a large number of industrial units in Iraq who are using Indian
instrumentation.

Sir, in the land of Mesopotamia, which means the land between the two
rivers, the first company to sell ground water drilling rigs and discover water for
them in this Mesopotamian region was Voltas. It was we who had the pride of
doing that. We were involved in repairing and restoring their railway lines. We
were involved in the construction and running of the steel mill too, near Basra,
which is now, unfortunately, no more there because it got bombed. There were
also some instances where we were not involved with very great distinction
because in Basra once | complained about the quality of the air-conditioning and
the hotel Manager said to me, "We are not at fault, it is an Indian company that
put in the air-conditioning !"

So, the relationship was truly multifaceted, but | would say that in
contemporary Irag, what brought us very, very close to them was their deeply
ingrained belief in secularism as we understand secularism. There was no
distinction made in terms of discrimination between people of different
communities. There was an attempt to ensure that Armenian Greek Orthodox

Christians could have exactly the same rights as a Sunni Muslim in the country.



They were the ones who respected and really honoured a site in Baghdad where
Guru Nanak is supposed to have sat when he was returning from Mecca and
meditated. Till today they treated it with the utmost respect.

In places like Najaf and Karbala, it was one of the duties of the Indian
Embassy to administer a fund that had been put in place by the Nawab of
Rampur before Independence to provide financial assistance to Shias of Indian
origin who, for reasons of religion, were living in Najaf and Karbala. One of the
duties | had was to go there and distribute the money among those people.

So, when one looks at the depth of the relationship, the variety of this
relationship, its economic dimension, its human dimension and its dimension in
international relations where Iraq was one of the strongest voices in the Non-
Aligned Movement, where, shoulder to shoulder, Irag and we fought many a
battle in the United Nations and in the Non-Aligned Movement, we look forward
to the day when we can restore that relationship in the 21 century context,
because, after all, some of the things that we fought and did together are no
longer as relevant as they were once. New challenges have come before us, and
in facing these new challenges, | do not think there can be any dispute between
Comrade Vasudevan and ourselves that, in the preservation of the independence
of countries, the prevention of colonialism and imperialism in any form, any garb,
in co-operating to bring the developing countries to the fore, in giving sovereign
nations sovereign rights over their natural resources, in co-operating in order to
bring about an Asian resurgence - in all these, we are going to share with Iraq as
we shared with Iraq in the past.

But during a transitional period, | do not think it would help us to be
passing value judgements on personalities who might well be figures of
significance in the Iraq of the future. So, we would prefer to work with those who
are there within the framework of the Resolution of the United Nations. We see
that there is a process of restoring sovereignty to the people of Iraq, that is
underway. We believe that there are still steps to be taken in that direction, and

that while a measure of sovereignty has been restored to the people of Iraq, full



sovereignty, which is the goal, must be one that is pursued with all deliberate
speed.
16.00 hrs.

There is a roadmap relating to the dilution and eventual withdrawal of the
external political authority and there is a less clear roadmap about the dilution
and eventual withdrawal of the troops. But it is clear that the Iraqi people, sooner
rather than later, perhaps as soon as the end of this year but more likely
sometime during the course of the next year, would have an opportunity of
exercising their democratic franchise to choose the next government. When they
do that it is they who would decide how the remaining non-lraqi troops are to
conduct themselves or not have a role in the affairs of Iraq. So, | see an
optimism in the situation in July, 2004 here in this House which was markedly
absent when the Left and we together fought for this Resolution shoulder to
shoulder. . (Interruptions)

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Are you speaking as a
Member of Parliament or as a Minister?

SHRI MANI SHANKAR AIYAR: | am intervening. | am not replying to the debate.
. (Interruptions)

MR. DEPUTY-SPEAKER: The hon. Minister of External Affairs is here. He would
reply to the debate.

SHRI MANI SHANKAR AIYAR: The hon. Minister of External Affairs will reply to
the debate but by becoming a Minister my right as a Member has not been
extinguished. . (Interruptions)

SHRI VARKALA RADHAKRISHNAN : Shri Mani Shankar Aiyar, | know that but
you have no locus standi to speak when the Minister of External Affairs would be

speaking. . (Interruptions)
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Prime Minister of Iraq? . (Interruptions)
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SHRI N.N. KRISHNADAS (PALGHAT): Sir, he has not made clear the stand of
his party regarding the situation. It is a very diplomatic speech. . (Interruptions)
SHRI P.K. VASUDEVAN NAIR : Mr. Deputy-Speaker, Sir, since Shri Mani
Shankar Aiyar has also spoken in his capacity as a Minister of the Government
and not in his individual capacity, can | get a clarification from him?

MR. DEPUTY-SPEAKER: He has only intervened; the hon. Minister of External
Affairs will reply later.

Now, Shri Varkala Radhakrishnan
SHRI VARKALA RADHAKRISHNAN : Sir, | support the views expressed by Shri
P.K. Vasudevan Nair, the initiator of this debate.

First of all, | must thank the hon. Minister of External Affairs for having
retracted his statement in the matter of sending troops to Iraq. He has saved the
situation but let him not repeat things like this. . (Interruptions)

THE MINISTER OF EXTERNAL AFFAIRS (SHRI K. NATWAR SINGH): | never
said it.

SHRI VARKALA RADHAKRISHNAN : But it was reported in the newspapers.
SHRI K. NATWAR SINGH: A lot of things are reported in the newspapers. Why
do you read fiction? . (Interruptions)

SHRI VARKALA RADHAKRISHNAN : | have gone through the newspapers. .
(Interruptions) You have saved the situation but it was reported in the
newspapers.

SHRI K. NATWAR SINGH: The very next day, | issued a statement in
Washington. . (Interruptions)

SHRI VARKALA RADHAKRISHNAN : In America, it was reported in all the
newspapers that you had agreed to send troops to Iraq.

SHRI K. NATWAR SINGH: | had not agreed.

SHRI VARKALA RADHAKRISHNAN : This matter was discussed in the previous
House.

| remember it. There was a discussion in the House previously and | was

present. We had a discussion and it was a unanimous decision not to send any



troop to Iraq on any account. That was the decision. The hon. Minister is quite
aware of it. . (Interruptions)
SHRI K. NATWAR SINGH : | was among those who passed that resolution in the
House. . (Interruptions)
SHRI VARKALA RADHAKRISHNAN : But how did it happen?
SHRI K. NATWAR SINGH: My friend, | did not say. . (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI
E. AHAMED): He himself has denied. . (Interruptions)
MR. DEPUTY-SPEAKER: Please address the Chair.

. (Interruptions)
SHRI K. NATWAR SINGH: It is all right. | will reply to it later. . (Interruptions)
SHRI E. AHAMED: | am only contradicting you. . (Interruptions)
SHRI VARKALA RADHAKRISHNAN : But, anyway, | am not pressing on that
point. Here the question is about the situation in Iraq. There is a Tribunal.
Who appointed the Tribunal? It is appointed by a puppet Government. The
legality of the proceedings also is in jeopardy as it is in an international dispute.
Even foreign lawyers including Dr. Gaddafi and some 20 lawyers have expressed
the view that the Tribunal is quite illegal. It is formed by a puppet Government; a
Government which was installed in power by the occupying forces with no legal
authority. We presumed that the United States Government have no authority to
remain in Iraq. It was an independent nation and it was only in the capacity of an
occupying force that they were continuing their presence in Iraq. It is because of
the unipolar power of the United States at the mighty arms of the State, they
could take possession of the independent nation Iraq. When they were in
occupation, they had appointed a puppet Government, who was the agent of the
CIA. Mr. Allawi is a Prime Minister known as an agent who worked for CIA for
over 30 years. That man was put into power by his predecessor in office who
was an opponent of Saddam Hussain. But he was removed because it was not
convenient to the Americans keeping Allawi as an administrator.  So, he was

removed and this man was put in place.



Now, that Tribunal is questioning Saddam Hussein. | do not have any
brief for Saddam Hussein. | do not argue for any clemency. But | would submit
that there must be an independent Tribunal. There must be an application of
independent law. The trial should be impartial. It should be free and fair.

Now, these fundamental things have been denied in Iraq. It is quite
evident. That is why the dictator, as somebody may call him, at the outset, has
proclaimed that this is only a farce, a theatre. He has questioned the legality.
Now, not only that, there is an opinion prevailing in Iraq because they have done
away with capital punishment.

Now, there is an attempt to revive capital punishment for being inflicted on
this particular person who is in custody. There are about nine persons. There is
a pre-determined declaration that he would be awarded death penalty. So, it is
for the Tribunal to take a decision. Before that the authorities that were dealing
with the situation have declared openly that he will be given capital punishment.
Such is the situation there.

Now, we must examine the charges framed against him. You will have to
think over it. The charges also are politically motivated. They are imperialist
charges. We all know that there was a war between Iraq and Iran which lasted
for eight years. Immediately after Ayatullah Khomeini took over, the Shah was
removed from power, who was a puppet American imperialist, who was reigning
for a long time. The people rose in revolt.

The Muslim fundamentalists captured power. | do agree. After capturing
the power, the Iran Government was attacked by Saddam Hussein and the war
lasted for eight years. No mention is made in the charge about the Iran-lraq war
because the Americans did not like Iran. They are in loggerheads with Iran. They
are opposed to the policies of Iran. Since the American imperialists are opposed
to Iran's policy, you will find that in the charges framed against Saddam Hussein
there is no mention about this war which lasted for eight years. At the outset, it
can be prima facie proved that it is politically motivated, to suit the convenience
of the American imperialists that the charge is framed. Why is it so? We see that

the attack on Kuwait lasted for only six months. Kuwait is an ally the American



imperialism. The ruler of Kuwait happened to be a stooge of the American
imperialism.

| do not agree with the policy of Saddam Hussein for having attacked
Kuwait; but the war lasted only six months and that is included because the
Kuwaiti rulers were in honeymoon with the American imperialism. So, that charge
is there. When the war with Iran lasted for eight years that is left out. What is
impartial here? What is the crux of the issue? Are they really interested? If they
are really interested to have a fair trial, all these things must be included. A war
which lasted for eight years was left out and a war which lasted for six months
was included. It is a major charge. . (Interruptions)

Who framed this charge? It was by the Americans. The Arab people do
not agree. The Arab people look with suspicion towards this stooge Government
or the puppet Government of U.S. imperialism ruled by Allawi. They do not
agree. The Arab countries in the Middle East looked with suspicion the
Government that is installed in Baghdad.

My humble submission is that India should try to make a trial which is fair
and independent and according to agreed international law and not by a tribunal
appointed by a puppet Government. It is against all the international justice and it
is opposed to all international law. My humble submission to the hon. Minister of
External Affairs is this. India is a country which can take a lead in these matters.
We have not sent troops to Iraq. We have an independent policy. We are in close
friendship with the Arab countries. We want to be in friendship with the Arab
countries. We have a very very good and definite relationship with Iraq.

So, in these circumstances, it is only just and proper that we must have a
lead in the matter. We must make an earnest effort to see that there is no hate
trial by the tribunal that is trying these offences, these war offences. There should
be no hate trial. The trial in Baghdad should be within the purview of the Iraq
administration.

All over, it has been stated that the custody of the accused is dual
custody. It is unheard of in judicial jurisprudence. Where is the dual custody? If

there is sovereignty in Iraq, there can be no question of dual custody. The legal



custody is with the puppet Government and the physical custody is with the
military power. It is quite unfair, unjust and ridiculous. When we deal with an
accused, the authority which is dealing with the case must have the supreme
power. Here is a case that the so-called puppet Government is given legal
authority which is nominal. He has not been given the physical custody but only
the legal custody. The tribunal will have only legal custody; but the physical
custody is with the American forces who are still in Iraq.

They are not one or two in number; there are more than 1.5 lakh of
American troops as well as other troops stationed in Baghdad and they are
controlling the power. The sovereignty is with the occupying forces even today.
How can we say that the power is with the puppet Government? By any stretch
of imagination, can we assume that the power is vested with the puppet
Government? No. The power is still with the United States, the occupying force.
They are still occupying the country. So long as they are occupying the country,
how can it be claimed that it is a fair trial? They are the people who are physically
in possession of Saddam Hussein and his associates.

Not only that, it is said that prisoners are being tortured. We have read it in
newspapers. The things which happened in Irag are unheard of in human history.
Prisoners were taken into custody. They were put into jails. Even women
prisoners were asked to supply tea and food naked to the American people. That
is the culture they boast of, the American imperialists boast of. There has taken
place inhuman torture within the jails. This is not my allegation; this is a claim
made by the Amnesty International. They have made it clear that all human and
humanitarian feelings were thrown to the wind, and barbarous, uncivilised and
inhuman treatment was meted out to human beings who were styled as

prisoners. They are not prisoners; they are the citizens of that country.

39TeReT HEIEd @ AUIHSUA Sfl, 39 Tk A & fav sfd| A9 v ol
HATSHAE FIA 8| 3HK S 3T Sel NS

Hon. Members, | have an urgent meeting with the delegation which has

come from Vietnam. Since no one from the Panel of Chairmen is present in the



House, if the hon. Members agree, | would request Shri Hannan Mollah to come
in the Chair.
SEVERAL HON. MEMBERS: Yes.

AgFHe MRS (AS) : I AR ATAAT TGET o gl g, HAT oif Ugel 39 dTd Fl STa1e

are &1 . (Interruptions)

MR. DEPUTY-SPEAKER: He is a senior Member.

. (Interruptions)
16.18 hrs. (Shri Hannan Mollah in the Chair)
MR. CHAIRMAN : Shri Radhkrishnan, please continue.



SHRI VARKALA RADHAKRISHNAN : Sir, | was submitting about the treatment
awarded to the prisoners in Iraq jails controlled by American imperialists. They
were kept under inhuman conditions. They were not even given food. They were
tortured day and night. They were not even allowed to answer the call of nature.
These are the reports appearing in Washington Post and not in any foreign
Press. They have given pictures of human torture inside Baghdad prisons
controlled by American soldiers. It is said that even rapes were committed inside
the prison. Women were raped. That also was treated as a cultural treatment
awarded by the civilised West. That is their claim. They claim that they are the
most civilised people in the whole world and they are governing the whole world.
That is the claim of the American imperialists. They say that they are the
champions of democracy, they are the champions of individual freedom and they
advocate for their citizenship rights, human rights.

These Americans were doing such inhuman atrocities inside the prison.
The Americans in Iraq were putting men in cuffs and torturing them, and they
claim that their civilization is the most powerful, and the most modern. The
Americans make all these fantastic claims. The Americans -- when they were in
occupation of Iraq -- gave a very very graphic picture to the international press,
including the American press. The American press is free, so they had the
freedom to report all these matters, and that is how we could know how the Iraqi
people were being treated.

Sir, you can imagine 18 year - 19 year old muslim girls from Iraq, who for
having fought for their independence were put inside the prison and tortured, and
these Americans claim that they are good. | would request our hon. Minister of
External Affairs to bear these things in mind when dealing with the issue of Iraq.
Please do not have any agreement, or any good feeling about these Americans,
especially in the matter of dealing with the Iraq issue. They have treated the Iraqi
people like brutes in Irag. So, | would request you to be very very vigilant
whenever you go to America, and do not be very very friendly to these people.
You should be very vigilant while dealing with such a situation. Such behaviour

and ill treatment from an occupying force is unheard of in human history. We



have not heard about such atrocities even in the Greek history or the Roman
history. But in the 21%' century we hear that such inhuman atrocities are being
committed in Iraq.

Saddam Hussein may be a brute man; he might have killed thousands of
people; he might have -- for argument sake -- invaded Iran; he might have
attacked Kuwait; sometimes he might have killed his own relations, all these
things are there, but this is not a solution. There is no justification on the part of
the Americans for committing these atrocities in Iraq. It was done for the simple
reason that Saddam Hussein had attacked Kuwait. That is no justification.

MR. CHAIRMAN : Shri Varkala Radhakrishnan, please conclude.

SHRI VARKALA RADHAKRISHNAN : It was also reported that Saddam Hussein
is having weapons of mass destruction. It was a fantastic thing done by the
Americans to justify their actions. But even after one or two years of occupation
in Iraq they could not find an iota of truth regarding this false allegation of pilling-
up of weapons of mass destruction by Saddam Hussein in Iraq. Nothing was
detected or found. So, all those allegations were untruths.

| would say that the Americans would go to any extent. They are far far
ahead than Goebbels. They have even surpassed Goebbels in the matter of
making false allegations and propagating untruths.

MR. CHAIRMAN : Please conclude.

SHRI VARKALA RADHAKRISHNAN : Sir, | would again request our hon.
Minister of External Affairs -- who is well experienced -- to please see that we do
not have any kind heart towards America when dealing with matters like the Iraq
situation.

Sir, with these words | conclude.
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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Thank you, Mr. Chairman.



| am standing here to express a few concerns of mine regarding the
situation in Iraq. | would just list them.

| think, we should derive some lessons especially on the situation that is
prevailing in that country. It was an unjustified and highly deplorable invasion by
the US under the pretext that Irag had weapons of mass destruction and that it
should be disarmed, which the US Intelligence has so far failed to establish,
despite its own efforts.

Today's newspaper reports that there was varying influence of persons of
Pentagon, which was in touch with one of the Institutes which was solely - |
would not say an 'agent' - responsible for influencing the people at the higher
echelon in Pentagon, that Iraq had weapons of mass destruction. The analysis
was highly subjective and as a result, it had led the US to invade Iraq. This is the
question - in case of a failure of Intelligence, if any country commits such an act
of ignoring the entire international opinion and invading a country, what could be
our response? This House, of course, had passed a Resolution in the 13" Lok
Sabha unanimously, not to send troops to Iraq, and we were all party to it.

But nonetheless, the facts remain that because of failure of Intelligence, a
blunder was deliberately done by some countries. What could then be done to
revamp our own Intelligence whereby you get the correct information, a complete
and a true information? Are there any mechanisms to check the information that
we get from our own Intelligence agency from different parts of the world?

The second concern is the ignorance of a role of UN, and that is quite a
concern, in the sense that the US and its allies, in the world opinion, had ignored
the UN, and blatantly went to invade Iraq. That forces us to think about the world
order, how the UN can be made much more effective, whether UN can be armed
with some kind of an international law to punish those countries which do not
obey its Resolution or which do not obey its mandate, and whether the UN
should be given a kind of a mandate to take action on such erring countries, so
that such a situation does not arise in future.

It looks as if the countries of the world are very much in a helpless

situation and that one cannot do anything because US has money, US has



technology, US has troops, and it can dictate many countries of the world simply
because it has the entire monetary power, trade and other things. It can get
away with any kind of scene that it does. In that context, when every member of
the UN feels that it has equal status, what could be done to make the UN a much
more effective instrument to establish or to maintain peace in the entire world?
In reaching to that situation, what could be the role of India and how could that be
achieved in future?

My third concern is that incidents of violation of even the basic human
rights, which have come to notice, are shocking. They are the soldiers and not
the criminals. | wonder whether the soldiers of any country have basic human
rights. | remember very well, particularly in this respect, US has double tongue.
When its soldiers are captured by any of the country it talks about the Geneva
Convention but when it captures the soldiers of other countries it does not want
to follow such Conventions. Again, here comes the role of UN as well as the
universal Human Rights, the Civil and Political Rights, which most of the
countries of the world have ratified. If these universal civil and political rights,
even of the soldiers, are violated by any country blatantly, the mechanism to
rectify it by an international body has to be thought of when we are thinking of a
new order for governance for the entire world.

My fourth concern is, a number of incidents have been reported in the
newspapers where Indian people are recruited under some pretext to serve in
certain countries of the world. There are two or three such incidents which have
been reported where labourers were recruited to work either in Jordan or Kuwait
but immediately were bundled to work in various camps in Iraq. | would like the
Government to investigate such incidents as reported in the Press. What exactly
is the situation? All those agencies which are recruiting persons to serve the
American soldiers in the camps should be black-listed, banned and their licences
should be cancelled. All those people who are victims of cheating by certain
agencies operating in this country and who wish to come back to our country

should be given full facilities by our Embassies in the respective countries.



My fifth concern is what Shri Radhakrishnan has also raised. How can we
assure that the trial which is being conducted in Irag remains fair, free and
impartial? Whether it should be conducted outside Irag or it should go to
international tribunal, tried under the international law or whether it should go to
the court of the Hague; all these questions have to be answered. What could be
the role of India to influence or to even lobby or to see that all these trials are
conducted under the principle of natural justice and principle of fair inquiry under
the legal instrument? Apparently, it is true that the way the tribunal has been
constituted and the way the trials are going on in Iraq raises a very serious
question. [t certainly looks far end that Mr. Saddam would be punished with a
kind of death penalty.

Looking at the relationship and the history that we have with Iraq, as Shri
Mani Shankar Aiyyar has just now described, we can mobilise world opinion,
Arab opinion. | agree with him that the people of Iraq have every right to try if
there are any war crimes.

| think it should not certainly be under the influence, guidance, and dictate
of the United States. | feel it is going to affect us economically and it would also
affect our commercial ties with Iraq. | feel we have a greater role to play to see
that the people in Iraq get justice. | express my solidarity with the people of Iraq.
| think we should not only express our solidarity but our acts should also aspire to
fulfil the feelings of that country. We should play a greater role and not just a
passive role to look what has been happening. | am sure that this Government
through the hon. Foreign Minister will play a lead role. India used to play a lead
role at one time in Non-Aligned Movement and other world fora. We should also
now begin to play a very important role in shaping the world order besides
mobilising the world and especially the Asian opinion in the light of situation in

Iraq.
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* Expunged as ordered by the Chair.
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* Expunged as orderred by the Chair.
MR. DEPUTY-SPEAKER: This is unparliamentary language and | expunge it.
SHRI MADHUSUDAN MISTRY : It is derogatory to women.

st AvgeT RAE (ZaRAm) : 3uTeyeT HEley, PR SITTAT &1 9L 2
MR. DEPUTY-SPEAKER: Shri Mohan Singh, you please sit down.
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SHRI MADHUSUDAN MISTRY : Sir, what about the unparliamentary statement
in his speech?

MR. DEPUTY-SPEAKER: That has been expunged.
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SHRI OMAR ABDULLAH (SRINAGAR): Mr. Deputy-Speaker, Sir, | thank you for
giving me this opportunity to speak on this subject. | rise to take part in the
Discussion under Rule 193 initiated by my colleague Shri P.K. Vasudevan Nair.

At the outset, | would like to, for the record, mention that | do recall seeing
the hon. External Affairs Minister on television outside the State Department
building. | do not, however, recall him committing troops to Iraq. | recall him
mentioning there that the situation in Iraq has changed after the Resolution in
the United Nations. But | also recall him saying that before he could say Ayes or
Noes to sending troops to Iraq, he would have to consult his senior Government
colleagues, his Prime Minister and his coalition partners and only then could he
answer. Perhaps, in this, he was amazed inasmuch as he forgot to mention that
Parliament had passed a unanimous Resolution not authorising the Indian
Government to send troops to Iraq. Perhaps if this had been added to his
answer, some of my colleagues here in the Parliament would not have been
under this mistaken impression that he had re-drawn the Indian Foreign Policy
on the steps of the State Department building.

But that having been said, | listened with great interest to the speech
delivered by Shri Mani Shankar Aiyar. He intervened perhaps in his personal
capacity. But | think he had also spoken as the Petroleum Minister when he
talked about some other things that India and Iraq are going to be doing. He very
wisely gave us advice to look towards the future rather than towards the past and
spent most of his entire speech talking about what had been between India and
Iraq rather than what is going to be between our two countries. | do not dispute
the fact that we had great relations with Iraq. Even today, on a people to people
level, there is great warmth between the Indian people and the Iraqi people. But

that does not necessarily translate into a bright future.



Shri Mani Shankar Aiyar tried to divert or to focus our attention on the
economic future between India and Irag. Unfortunately, Shri Aiyar is not here.
Otherwise, | would have liked certain clarifications from him. Two things | recall
him mentioning. One was that we are going to be training the petroleum people,
the people involved in the oil trade in Irag. They would come back to India and
get training here.

That is all very well. | am glad that we are offering some sort of a
humanitarian service there. But what is the point of training Iragi personnel just to
operate American equipment? He talked about an economic future. | would have
liked to have known from Shri Mani Shankar Aiyar how many millions of dollars
of direct contracts - | do not mean secondary contracts or sub-contracting - have
been signed between Indian companies and Iraqi companies. Maybe now that
allegedly or supposedly Iraq is a sovereign nation with its own Government,
perhaps we will see that some of this goodwill that exists between Iraq and India
will translate into some direct contracts being signed between Indian companies
and Iraqgi companies. But until then | would not be liked to be lectured by Shri
Mani Shankar Aiyar about what a glorious economic future we have, because we
do not have anything now. The economic reconstruction work in Iraq is going to
be sewn up by US companies, by UK companies and Indian companies will sit
on the sidelines and watch the fun. That is all that we are going to be used there
for.

Sir, is the situation in Iraq still a matter of concern? Yes; it is. The security
situation remains a matter of concern, the law and order situation remains a
matter of concern and even the governance situation remains a matter of
concern. We are told that Iraq is a sovereign country now. Yet, Iraq is a
sovereign country without any control over its own troops, over the security
forces that operate in that country. | doubt very much whether those American
forces will take even a single order from the Iraqi leadership that has been put in
place there. If Iraq is a sovereign country, may | ask the US then as to what is the
need to have an Embassy of more than 1,000 people in a sovereign country?

The largest US Embassy is in Irag. Now, if this is a sign of a sovereign country,



then, | do not think that any other country would care to have a sovereignty like
the sovereignty that Iraq is welcome to now.

Sir, governance is talked about. Yet, the Iraqgi people have no say in who
governs them. | dare say that today the Prime Minister or the President of Iraq,
is, perhaps, better as the Prime Minister or the President of the green zone of
Baghdad, pretty much as the President of Afghanistan is the President of Kabul.
Their writ does not run beyond certain designated security zones. Today, we are
in a situation where the US would like to see more troops from other countries in
Iraqg. Fair enough. | think the logic behind this is very sound.

Having said that, | do not recall India's opinion being sought when the
United States went to invade Iraq. India's opinion then was not important. | do not
recall anybody from the US coming and telling us: ' look, this is the situation in
Iraq, this is the position as we see it, we are going to go ahead and invade Iraq
and what are your views on this subject?' Forget about India's views; the views of
the United Nations did not matter to the United States of America. They
presented bogus evidence to the United Nations Security Council. They went
ahead with a massive Power Point presentation. | still recall seeing that on CNN
where Colin Powell, the Secretary of State of US made the slides available about
weapons of mass destruction that Saddam Hussein had developed. Lo and
behold! All this time after the invasion of Iraq, | do not recall a single weapon of
mass destruction having been found there. Even the capability of manufacturing
those weapons of mass destruction seems to have curiously vanished. So, our
opinion was not important in the invasion of Iraq. Fine. Why are our troops
important now? It is quite simple really. The Americans are fed up seeing dead
American soldiers. The Americans would like to see dead Indian soldiers. The
Americans would like to see any other country's soldiers dead than American
soldiers. Why? It is because this is an election year and George W. Bush is going
in for an election as an ?

incumbent President. Every body bag that comes back to America containing an

American soldier costs George W. Bush his support in an election that he wants



to win. But if the situation in Iraq remains the same, he will not win and, therefore,
what better way to reduce American casualties than to bring in other countries to
take on this burden?

So, this is precisely that he wants that his own country's body bags are
replaced by another country and in this case, he wants them to be replaced by
ours, Pakistani and Bangladeshi body bags or, perhaps, of any other country that
would do him this favour.

Sir, is it just the fear of casualties that should keep us out of Iraq? | do not
believe so. There are a number of other questions and some of them have been
raised by my colleagues. The foremost question in my mind is the question of
command and control. Who will control Indian troops should we take this, what |
believe would be, incorrect or wrong decision to send our troops to Irag? Will
they be under Indian control? Will the Minister of External Affairs or his
colleague, the Minister of Defence or our Supreme Commander, the President
have any control over the troops once we have sent them into Iraq?

Will the Iraqi leadership have any control over Indian troops that we are
sending into Iraq? What would be the objective of those Indian troops operating
in Iraq? Would they be operating with a security objective? Would they be
operating with a humanitarian objective? | think, this is another factor that is not
clear and perhaps foremost that the Indian troops will alienate the Iraqi people.

Today the Americans are carrying out a campaign to stamp out what they
call terrorism. In this, | have just a word of caution for some of my colleagues in
the House. | listened with great interest to some of the speeches made, which
perhaps suggested that what was happening in Iraq was a struggle for freedom,
what was happening in Afghanistan was a struggle for freedom, they were rising
to overthrow the oppression of a force that they did not agree upon, which is fine.
| will not argue with justification if that is what you want to give, but there is a
saying in English, 'What is a source for goose has to be a source for gander'.
You cannot choose one rule in one situation and another in another.

We have always maintained that what is happening in Jammu & Kashmir

is terrorism and not a battle for freedom. But if we are now going to justify what



is happening in Iraq as a battle for freedom, if we are going to justify what is
happening in Afghanistan as a battle for freedom, if tomorrow somebody asks my
colleagues that what is happening in Jammu & Kashmir, is that also not a battle
for freedom, we perhaps might find ourselves without an answer to give. Before
we start justifying situations, let us first look closer to home. If we want to justify
tomorrow what is happening in Jammu & Kashmir as a battle for freedom then
you are welcome to do that. But you cannot pick and choose how you want to
identify a situation just to suit an audience that you want to appeal to. If what is
happening in Iraq is a battle against terrorism and we put Indian troops in there,
we will lose goodwill amongst the Iragi people. There is no good way to fight
what is happening in Iraq. If we put Indian troops under American command and
control, we will lose whatever goodwill we have with the Iragi people and if not
today, tomorrow the Iraqi people will elect their own leadership. They will have
the Government of their own choosing. Let us maintain the goodwill that we
have with the people of lraq so that tomorrow when they have their own
leadership, we will have a strong foundation upon which to base a strong
relationship, which perhaps does not exist today.

Sending troops to Iraq, alienating our friends there will have another spill
off effect. It will alienate what is already a strained relationship with our friends in
the Arab world. Make no mistake about it. India's relations with their traditionally
very close and warm allies, the Arab world, are not what they used to be.
Perhaps our proximity to Israel, perhaps the growing relationship that India and
Israel share has accounted for the suspicion and the mistrust that now clouds
over India's relations with the Arab world, who were traditionally our closest
friends, our closest allies. If we do become more involved in a military situation
in Iraq, | have no doubt that this will even further alienate ourselves and upset
our friends in the Arab world.

Mr. Deputy-Speaker, Sir, it was a resolution of Parliament that guided our
relationship militarily and otherwise with Irag. While the External Affairs Minister
would like to believe that the Resolution by the United Nations has changed a lot,

| believe, it has changed very little. All it has done in some way seems to justify



what is in the minds and hearts of most people, an unjustifiable occupation. All it
has done is to put a rubber stamp on actions that have already been taken.
America invaded Iraq and then the United Nations justified it. America sought to
put in an alternative Government, then the United Nations got in and awarded it
sovereignty and recognised it.

| think, in keeping with the policy that we have adopted so far, militarily we
have no business being in Iraq. With regard to the developments in Iraq
politically, | think, we should be far more cautious. We should adopt a wait and
watch approach. More than supporting the American occupation of Irag, we
should support the Iraqi people because these are the people who are suffering
enormously. They are suffering from an occupation that they had no desire to
see.

As | have said, this is an occupation that may have got the stamp of
approval from the United Nations but it has got absolutely no approval in the
hearts and the minds of the Iraqi people and that is the fact that we should keep
foremost in our mind when we decide the future of our relations with Iraqg.

With this, Mr. Deputy-Speaker, Sir, thank you very much for allowing me

to intervene.



SHRI M.P. VEERENDRA KUMAR (CALICUT): Hon. Deputy-Speaker, Sir, | have
one or two points to make. | heard with rapt attention the hon. Minister Shri
Mani Shankar Aiyar's intervention. As my colleague now said, he was picturing
the past. How glorious it was. He said we had wonderful relations with Iraq
during seventies. Then, who was the President of Iraq? Saddam Hussein.
Now where is Saddam Hussein? What has happened to him? He is brought
before a Government created by America and handed over illegally. He was
produced before a puppet court in chains. Saddam Hussein was the ruler and
President of Iraq. He is before a puppet Government in chains! Have we ever
condemned this? At least you would have said Saddam Hussein had wonderful
relations with us. His Government had relations with us. Shri Mani Shankar has
also said he did not use to talk in terms of 10 or 20 crores but thousands of
crores. If that was the relation Irag and Saddam Hussein had with us - and he
also qualified by just saying relationship was secular - how come now we never
had one word of condemnation of what America had done to him?

Secondly, he said that after the United Nations Resolution, situation has
changed. What is the changed situation in Iraq now? Just now Shri Omar
Abdullah has said United Nations just stamped the occupation of America in
Iraq. Thatis all. What they have done? They have endorsed it. The American
President Bush is facing an election there because of that he is doing diplomatic
manoeuvering in Europe and is succeeding in bringing NATO Forces also to Iraq.
This was compounded. Then the United Nations justified and stamped
American's occupation. After that, the NATO also is going to come to Baghdad.
Moreover, 150 thousand troops of United States and some other countries are
there. They are not under the present Government. They are controlled by
United States and not by the present regime in Iraq. The Government does not
have a control over the security or the Army. What type of Government is that?
How can we say that the situation has far changed after United Nations'
Resolution? The situation has become worse.

Sir, we say we are going to train people to exploit oil in Basra or

somewhere else- that is what Shri Mani Shankar Aiyar has said. After Kuwait's



occupation by Iraq Government. America waged a war against Saddam. Earlier,
America had wonderful relations with Saddam Hussein. Dick Cheny was the
Vice-President of the oil company, Haly Burton. Now he is the Vice-President of
the United States of America. He was doing oil business. He did maximum
business with Iraq after Kuwait's occupation, after Kuwait war. How come there
was a strained relation? After Iran, now the charges are made against Saddam
Hussein. He waged war of eight years with Iran. Iran is not listed in the war
against Saddam. After the Iran war, US Secretary termed Saddam Hussein as
the saviour of Middle East. He never condemned Saddam Hussein. Who
instigated war against Iran? Now they talk of Saddam Hussein engineering the
killing of Kurdish in Fallujah. It has been conclusively stated by the American
intelligence agencies that it was done by Iran.

Then, it was said that Iran had mustard gas and all that. Iraq never had it.
Apart from all that, if he is to be tried on the crimes he has done against Kurdish,
against Shias or against anybody, why Iran is not a party? When he attacked
Iran, he was in the good books of the United States. The occupation is for what.
What they have done is the human rights violation. The occupation is in the
interest of the United States.

Now, when we go to explore oil in Basra, are we working for Haly Burton
Company? Sir, | read the report about Abu Ghraib jail, where all these atrocious
things have happened. When the Americans wanted to destroy that jail, the
present American-created Government did not give them the nod. Why? The
moment it is destroyed, some American multinational company will re-build it.
The money goes to them. Now, they are talking of re-construction of Iraq. From
the American Congress, how many billions of dollars George W. Bush got for the
re-construction of Iraq? Not even 2 ? per cent is spent for that purpose. The
entire money for re-construction of Iraq has to come from their own resources,
Iraqi's bread. What is the great thing that the United States is talking about?
They had given three reasons for occupying Iraq. They wanted to convince the

world. All the three reasons for occupying Iraq are now proved to be incorrect.



One is about weapons of mass destruction right from the Blicks time, who
was the United Nations observer. He made an exhaustive report. It has come
as a book now and it is in the market. Then, tenet who resigned has given a
report. All these have proved that there are no weapons of mass destruction.
That was the one reason given to attack Iran.

The second reason was about 9/11 issue. Mr. Saddam Hussein had
some links with the destruction of the World Trade Centre. Now, the American
Intelligence has said that it is not right or some Senate Committee has said that it
is not right. Then, they said that he had connections with Al Qaeda. Now, it is so
conclusively proved that not only Iraq had no relations with Al Qaeda but
Saddam Hussein had anything to do with Al Qaeda in these nine years. That is
what happened in Iraq.

Now, the entire occupation by the United States is for their interest, the
interest of the multinationals. Now, the Army has fought with the Iragis. The
Shias and Sunnis are united on one thing. They want to fight out these
ocupation forces. Now, the Iraqgi people will never tolerate the American troops.
Why should we be a party to whitewash what the United States is doing? What
the United States is doing is against humanity. Tomorrow they can do it to any
other country. Do they have any right just to put a man, who was the President
of the country, in chain? Tomorrow they can put anybody in chain. We had no
business to whitewash what the America has done. Of course, we must
condemn what the America has done. It is imperialism nakedly coming to the

fore.

SHRI RUPCHAND PAL (HOOGHLY): Mr. Deputy-Speaker, Sir, | will be very
brief.
Sir, after the NDA Government has been removed from power by the

people of this country, the UPA Government has been entrusted with the



responsibility of correcting the situation in many areas, be it in the areas of
toxification through communalism of the educational system, institutions and
others, and simultaneously to demarcate from the wrong polices pursued by the
NDA Government earlier. Sir, it is our tradition, convention from the days of
freedom struggle that our foreign policy is based on a national consensus. The
nation wants to know as to what are the corrective measures this new UPA
Government is trying to proceed with.

The first issue is, how it responds to the Iraq situation. Iraq has all along
been a very trusted friend of ours, be it in the case of commerce, in making oil
available to us or be it in the case of extending unconditional support on the
issue of Kashmir even though Iraq is a Muslim country. Of course, it is a very
modern and secular country. Now, how is this Government going to demarcate
it?

We have had a Resolution passed in this Parliament after a lot of
discussion. There was opposition about the nomenclature, about the text whether
we should use condemnation in English or deplore in Hindi. Now, the world over
the situation has changed. Even within America, there is strong criticism. Sir, you
must be aware of a recent documentary by Michael Moore. Be it in respect of
Afghanistan or be it on other issue, he has exposed the hypocrisy of the Bush
administration. It is a very, very popular documentary in the world. That is the
critical situation growing on the eve of elections in America.

What position do we propose? About the story of fake sovereignty and
handing over of sovereignty, whose sovereignty is it? Who are they to give back
sovereignty to the Iraqgi people? They had occupation forces, the military forces
numbering more than 3.5 lakhs. They have their handpicked people who have
been restrained by the CIA and they have all along been advocating the cause of
America against the interest of Irag. They have picked them up and formed the
Government. They say sovereignty is being handed over surreptitiously. We
should boldly stand up and say we do not accept it. It is totally unacceptable to
our country. An ugly story, a story of possession of nuclear weapons,

proliferation and all this had been totally exposed by the Americans themselves,



American scientists themselves and by the people who have been entrusted with
the job.

Then, again about the Al Qaeda connection, even after the latest report
available, there is no trace of any connection between Al Qaeda and Saddam
regime. Such a person who still continues to be the President of Iraq, sovereign
President of Iraq, is humiliated in the most uncivilised manner by the new empire,
by George Bush and his associates that one can never witness in the 21%
century. We must forthwith condemn this position and say that this conspiracy to
kill, to assassinate Saddam Hussein should not be allowed.

The people of the world are looking to us as we have all along been
championing the cause of the free world, championing the cause of the
independence struggle and we have been the champion of the Non-Aligned
Movement. Now, in the CMP, in the manifesto of the major ruling alliance, that is,
the Congress Party, and also in the President's Address, it has been emphasised
that we want to follow that glorious path of non-alignment and independent
foreign policy, independent not in words but in action. Iraq is going to be the acid
test because day after day it is going to be the story of another Vietnam. The
governments will go. In America, the public opinion is growing every day.

India has to take a position and this should be in conformity with the
unanimous Resolution of this Parliament that the US forces should
unconditionally withdraw. The occupying forces must leave and the Iraqi people
should be left to determine their own fate. That is independence. Otherwise
telling some sweet words, diplomatic language would not do. For a country like
India, very bold utterance is expected from the world. In this debate, when the
hon. Minister is replying, we believe that such a demarcation from the UPA

Government should be emphasised by the Minister and this Government.



SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Deputy-Speaker, Sir, | thank
you for giving me the opportunity.

The occupation of Irag by America and its allies is a gross violation of the
United Nations' Charter. It contravenes article 51 of the United Nations' Charter,
that is, of self-defence. It is a slur on the international law.

The talk of the United States that Iraq had weapons of mass destruction
has been continuing even after many months and years have passed but not a
single iota of evidence has been produced by the Allied occupational forces, by
America, Britain, Italy and other countries which are occupying Iraq; and the
verdict has been given by the people at large. When Irag was being occupied,
Germany had elections and the present Chancellor of Germany was opposing
the war on Iraq. He had made it an election issue and won the elections though
there may have been various factors for his winning the elections. They had
elections in Spain at that time. The present Government in Spain said that if they
came back to power they would bring back their forces. They won the elections.
Our previous NDA Government was playing the role of Tony Blair. They were
dancing to the tunes of America. If America said, 'Today is Sunday', they would
say, 'Yes, it is Sunday'. What has been their fate now? There may have been
many factors in their defeat but one of the factors was abdicating our foreign
policy and in fact mortgaging it to the American interests.

| find it very unfortunate that in the Resolution which was passed, a word
could not be added to say ‘condemnation' of American occupation but the fact is
that even the American people were against their own country's occupation of
Irag. They were against their own country's gross violation of human rights. The
biggest example is of the events at the Abu Ghraib prison. What happened in
Abu Ghraib prison shows clearly that the American forces are characterless.
They do not believe in the Geneva Convention. They do not believe in any United
Nations' Resolution. | can say very clearly that there are two countries which very
grossly violate the United Nations' Charter and Resolutions. One is America and
the other is Israel. They do not want to follow the United Nations' Resolutions.

Whenever it suits them, they take a stand. The latest Resolution that has been



passed is not a partial victory for America. In fact, it is a setback for America. We
cannot say that things have changed because of the latest Resolution. Things
have not changed. It is a partial setback for America. America is slowly realising
the fallacy of its occupation.

The hon. Minister of Petroleum and Natural Gas talked about the glorious
past and how he lived in Iraq 25 years ago. He is not here but | would like to
point out to this august House through you that Mr. Paul Bremer, the
Administrator appointed by the United States, could not travel in a car to the
Baghdad airport and so he had to leave by helicopter. This shows what is
happening there. We cannot describe here what has been happening in the Abu
Ghraib prison because it would be unparliamentary. We have seen American
women soldiers laughing at naked bodies of Iraqi prisoners. We have seen how
people have been killed there.

The recent report of the inquiry commission which went into the 9/11
attacks has clearly stated that the 9/11 attacks and Saddam Hussein had no
relation whatsoever. | do not hold a brief for Saddam Hussein. It is a fact that
Saddam Hussein was a tyrant. Saddam Hussein did kill Kurdish people; Saddam
Hussein did kill the Shias; and Saddam Hussein grossly violated human rights.
But again two wrongs do not make a right. If Saddam Hussein has to be tried, it
is my opinion and the opinion of my Party that a trial on the lines of the
Nuremberg Trials should be held. Let the International Court of Justice be seized
of this matter as it is happening in the case of Milosevic of Yugoslavia. That can
be done. Moreover, | would request the hon. Minister of External Affairs, through
you, that the need of the hour is to revive the Non-Aligned Movement. We can
have world peace only through Non-Aligned Movement. . (Interruptions)

MR. DEPUTY-SPEAKER: Please conclude.
SHRI ASADUDDIN OWASI : Sir, | am concluding with a few words.

Even in the NATO Conference, countries did not agree that command
control should be given to America. | request the hon. Minister of External
Affairs that in our Common Minimum Programme, which our Party is supporting,

there is an urgent need, once again, for Non-Aligned Movement for world peace.



Lastly, | would like the hon. Minister for External Affairs to give a
categorical assurance that we will not send our forces to Iraq. That is a puppet
regime. We do not recognise that regime. | would like our country's stand to be
very clear that India does not recognise a puppet regime that has been imposed

by America.

it aRT T AR (R[FR): AT, 38 T &1 8 STar a1 & ¢ A0 | 76
XA & T of 3T LT AT | Foel AT FrsHAJNT & TR H TIHR HT TS FAT 67



THE MINISTER OF EXTERNAL AFFAIRS (SHRI K. NATWAR SINGH): Sir, |
have listened with very great respect and very great interest the discussion
initiated by Shri P.K. Vasudevan Nair.

The Seventh Non-Aligned Summit was held in Delhi in March, 1983.
Shrimati Indira Gandhi was the Chairperson and it was my honour to be the
Secretary-General of the Seventh Non-Aligned Summit. So, | am aware of the
Non-Aligned Movement, what it stood for, what it stands for and what it needs in
the 21 Century. But we are not discussing the Non-Aligned Movement, we are
discussing Iraq.

First, in the Resolution that was passed by the Security Council on the 8"
of June, there were five permanent members. America, China, Russia, France
and Britain, these five permanent members voted for it. The non-permanent
members who voted for it are Germany, Pakistan, Spain, Angola, Chilly, Algeria,
Romania, Philippines, Brazil and Benin. These countries represent a cross
section of world opinion. The Resolution was welcomed by the international
community and by us for the simple reason that the United States and the United
Kingdom, who for all these months and years had been bypassing the United
States Security Council and going unilaterally into Iragq, have come back to
multilateralism. It is not an insignificant event. We have been successful in
canvassing them. Although we are not in the Security Council, still our PR there
has been emphasising along with our friends that the only course to go into Iraq
is through the United States Security Council and that is now happening.

Now, a number of issues were raised. First | would like to say something
about my young colleague Shri Omar Abdullah for whom | have very great
affection and very great regard because, | think, he has a great future. One day,

probably, he will end up doing the job | am doing now.



The Iragi national oil companies own all the Iraqi assets. Our training is
meant to increase this skill. Contracts for Block No. 8 near the most productive
Romalia field was signed when Shri Omar Abdullah was in Government as a
Minister of State. We intend to pursue this because energy security for us is
paramount.

The other thing was the contract. We are not getting contacts for the
simple reason that we are not supplying troops. Now, | have been hauled over
the coals for what | am supposed to have said in Washington.

Now, Sir, you must have that much confidence in me that | have spent 51
years dealing with international affairs, that | understand the sources of the
inspiration for India's foreign policy and the framework put through by Pandit
Jawaharlal Nehru, not in 1947, not even at the Haripura Congress in 1938 but in
1927 when he went to the Brussels Conference to represent the AICC there and
from then he thought what would India's foreign policy be. So, | am brought up in
that tradition. To expect me to make any compromise is to be grossly unjust to
me and for the services that | have rendered to this country in good faith. The
question of India sending the troops to Iraq does not arise.

How was the resolution of Parliament in the last Parliament passed? We
did our best to have it passed in the Monsoon Session; with their dilly-dallying
tactics, eventually we were able to pass it. | was spearheading the move for
having a unanimous resolution condemning the war in Iraq and not sending any
troops.

Now, here is the history of what happened. On May 27, 2003, the Indian
Ambassador in Washington was called by Under Secretary of Defence Douglas
Feith and asked for contribution of troops to the Stabilization Force in Iraq under
US command. On May 28, 2003, the Defence Advisor to the Indian Mission in
Washington was informed by the Office of US Joint Chief of Staff that Northern
Sector in Iraq could be the responsibility of India. On May 28, 2003, the US
Embassy in Delhi tells the Ministry of External Affairs (JS-USC) that CENTCOM
was sending a delegation to four or five countries immediately (end of May) and

could visit India to discuss the operational details of a possible Indian



contribution. The visit to India did not take place, as we could not give a response
immediately. On June 3, 2003 Defence Secretary Ronald Rumsfeld writes to
Raksha Mantri asking for a division size force.

Now what happened? On June 5, 2003 Shrimati Sonia Gandhi wrote to
the hon. Prime Minister, Shri Atal Bihari Vajpayee that 'we hear that your
Government is considering sending troops to Iraq; this cannot be done unless all
parties are consulted and unless there is a national consensus and that these
troops will be under the U.N. flag'. It was then and then alone that a decision was
taken to tell the Americans. When was it? On July 14, 2003 the Cabinet
Committee on Security meeting decides that were there to be an explicit UN
mandate for the purpose, the Government of India could consider the
deployment of troops in Iraq.

This is the history of it. After this, we passed the unanimous resolution in
both Houses of Parliament. The Congress Party can take a lot of credit and all of
you can take a lot of credit that the resolution was passed in spite of the
reluctance of the Government to do so. That is the background.

Let me come to what is happening now in Iraq. It has been mentioned
several times about the trial of former President Saddam Hussein. Now, in the
trial, at present the charges are being framed under the Iraqi criminal law dating
from the days of the former President Saddam Hussein's regime. The trial judge
was appointed under former President Saddam Hussein's regime. | am using the
words 'former President' and | am not derogating him. | am taking his name. He
is the former President.

The tribunal is yet to be formed and will be guided by international
humanitarian law practiced in Iraqi national law with defence authorities involved.

We will continue to monitor this development and keep the House informed.



Now, let me come to the substantial part of it. What does the resolution
say? It was passed on the 8" of June. The roadmap for political transition in Iraq,
as envisaged under the United Nations Security Council Resolution 1546, which |
told you has been approved by five permanent members and 10 non-permanent
members including Pakistan and Algeria, is as under. First, assumption of full
responsibility/authority by the Interim Government of Iraq by 30" June, 2004.
This happened on 28" of June. Two, end of occupation by June 30, 2004. It
actually took place on June 28, 2004. Three, convening of National Conference
expected to take place in July-August, 2004. Four, holding of direct democratic
elections and formation of transitional National Assembly by 31%' December,
2004 and in no case, later than 31 January, 2005. Fifth, formation of transitional
Government. Sixth, drafting of permanent Constitution. Seventh, referendum and
endorsement of the Constitution. Eighth, election for a Government under the
Constitution by 31%' December next year. This is the factual position. | have a
copy of the resolution with me. It runs into several pages and goes into very great
details about what is to happen.

Now, | want to place before the House that, as | said, nobody has asked
us for troops. If asked too, the answer will be : India will not send troops. That
should be made clear in black and white right here. It was never the intention. |
was in America when | saw this whole thing on internet. The reaction to what |
said battered me. So, | rang up Comrade Surjeet. At least, he must have that
much confidence in me. | have been doing this for the last 50 years.

Now, there is a resolution of the Security Council for which we have been
asking. We have been asking that the United States and the United Kingdom
should not act unilaterally and should go through the multilateral route. This is
happening and this is the first step. So, where does the question of our sending
troops arise? There are today in the world 1.3 billion Muslims and 56 Muslim
countries exist in United Nations. India has a record of having friendly relations
with all these Islamic countries. We cannot, in any way, under-estimate the
feelings of the Islamic world. | have served in Pakistan. So, | know something of

it. | know something about the history of this movement. The psyche of the



Islamic world has been hurt from Mauritania to Medan in Indonesia. The world
has to come to terms with it.

A reference was made here to the disintegration of the Soviet Union. It is a
political earthquake, the consequences of which have yet not been fully
analysed. The world has not come to terms with the absence of Soviet Union
because with the disappearance of the Soviet Union, an alternative point of view
from the world has disappeared and no replacement has taken place. It is a role
that India, China, Russia and other friends can play and should play. This is the
endeavour. This is what we have said in our Common Minimum Programme.
This is what our policy is going to be.

Sir, to assume that any compromise will be made on an issue like sending
troops to Iraq, to me, is inconceivable. If Members should have any doubt that
this would be done, this is what distresses me. We are dealing with a very
complicated situation. | am a member of a coalition Government. Whatever
decision we have to take, we have to take our coalition partners with us, we have
to take you with us, we have to take both Houses with us, we have to take the
nation with us. This is the pride of India's Foreign policy, the framework for which
was laid down by Pandit Jawaharlal Nehru, which stands today.

The international agenda has changed. The problems 30 years ago were
imperialism, apartheid and colonialism. Today, they are AIDS, terrorism, poverty,
health, population control and financial matters. The international agenda has
changed. So, we do not run a static or sterile Foreign Policy. We run a Foreign
Policy which is responsive to the requirements, demands and aspirations of the
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Therefore, to say that the Non-Aligned Movement has become irrelevant
is not true. Do not mix up Non-Aligned Movement with non-aligned. India was
non-aligned from 1947 to 1961, when the Non-Aligned Movement was founded.
So, when you say that we are departing, we are not departing from this. We are
being realistic. As asked the other day, in Jakarta on my talks with Kasuri
Saheb, whether you are optimistic or pessimistic, | said : "l do not talk in terms of
pessimism or optimism." We have to be realistic about these things. We live in a
complicated world, and this is a complicated situation. We are living in a
situation were one super-power is the most powerful, but that super-power today
has decided to go through the United Nations Security Council with unanimous
support.

Now, Sir | will -- with the permission of the Chair -- read out a statement
that | have prepared. | thought that it was my duty to answer the questions

raised by the hon. Members. They are fully entitled to it. 379 STeaTd & H
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any issue relating to India.

The situation in Iraq has been evolving rapidly, and the last one month
alone witnessed such significant developments as the formation of interim
Government, the passage of Resolution 1546 by the UN Security Council, and
the transfer of authority and sovereignty to the interim Government by the
Coalition Provisional Authority (CPA). This was in accordance with Resolution
1546 and the dissolution of the CPA. The new Government of Iraq under an
interim President, Prime Minister and the Council of Ministers took oath of office
a week ago.

Now, we already have an Ambassador in Iraqg. We have had an
Ambassador in lIrag for the last two years, and other Embassies are being

opened there and other countries are also going there.



The UN Secretary-General played a central role in the formation of this
Government. A year and a half ago the UN Security Council was totally ignored,
and they had to go back. Mr. Kofi Annan played a central role for the UN to have
a role there. His Special Advisor Mr. Lakhdar Brahimi of Algeria was also a key
player. Mr. Lakhdar was able to have a Conference on Afghanistan in Bonn and
made it possible for the transition to take place. So, Mr. Lakhdar Brahimi, who
comes from Algeria, was also deeply and daily involved in the process of the
Resolution being adopted unanimously.

Resolution 1546 provides a timetable for the political process that will
culminate in the establishment of a constitutionally elected Government by
December, 2005. The United States and the United Kingdom are also
signatories to this Resolution. There is no going back.

Resolution 1546 was passed unanimously by all the members --
permanent and non-permanent -- of Security Council endorsing the interim
Government as a sovereign body and Iraqi people's right to freely determine their
own political future and to exercise full authority and control over their financial
and natural resources. The Resolution also provided for a Multinational Force in
Iraq at the request of the interim Government. The mandate of the force will end
up on the completion of the political process by December 31, 2005. Its mandate
could end earlier if so requested by the Government of Iraq.

The unanimous Resolution passed by the two Houses of the Indian
Parliament on April 8, 2003 continues to provide direction to our policy towards
Iraq.

MR. DEPUTY-SPEAKER : Mr. Minister, please wait for a moment. If the House
agrees | will extend the time of the House till the hon. Minister finishes his reply.
SEVERAL HON. MEMBERS : Yes, Sir.



SHRI K. NATWAR SINGH : Thank you, Sir.
18.00 hrs.

Within the framework of this Resolution, we always emphasised the need
for an early restoration of sovereignty to the Iraqgi people, the right of Iragi people
to freely determine their political future and control their natural resources and a
vital role for UN in the transitional process and political and economic
reconstruction of the country. It is in this spirit that we welcome the Security
Council's Resolution 1546 as a first step towards transfer of authority to the Iraqi
people. This is not an ordinary achievement considering the fact of what the
world reality today is.

India is vitally interested in the peace and prosperity of the Gulf region.

Lakhs and lakhs of Indians live in that part of the world. They are doing a great
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A stable and peaceful Iraq is essential for the larger stability of the region
and the world. India has close and friendly relations with the people of Iraq and
is firmly committed to assist the people of Irag in their humanitarian and
reconstruction efforts. In my letter of 2" June to Foreign Minister Hoshiyar Zibari
of Iraq, | have reiterated our basic policy of assisting Iraqi people and our deep
commitment to support efforts in this regard. That is the policy of this
Government.

We have committed US 20 million dollars for assistance to the Iraqi
people. As part of this assistance, we have arranged for distribution of milk
powder to Iraqi children through the World Food Programme. We ran training
courses in India for Iragi diplomats at our Foreign Service Institute and Iraqi
officials in information technology at the National Institute of Information
Technology. We will be training Iragi Oil Ministry officials in upstream and
downstream units in India and nominations from Iraq are awaited. We have

conveyed our interest to Irag in fully rehabilitating a hospital and providing



specialised medical facilities at the holy city of Najaf, should the security situation
permit. We have offered our support and experience to the political process in
the development of the Constitution, electoral process, census and vote
registration because nobody has the kind of experience that the Election
Commission of India has in running elections on this vast scale -- there is no
parallel in history -- for a democracy of one billion people. We are breaking new
ground and we would like to share our experience with the people of Iraq. We
have offered assistance in human resource development in priority areas of
power, transport and communications, pharmaceuticals, education, water and
sanitation, information technology and development of small and medium
enterprises. The offer was made at the International Donor Conference in Abu
Dhabi in February this year and reiterated in Doha Conference in May. Iraq has
appreciated the gesture and has already availed of our facilities in information
technology for training of their officials. With Iragi Ministries becoming totally free
of control of the Coalition Provincial Authority on 28" June, we anticipate a higher
level of interactions in this regard. We intend to pursue the matter in accordance
with lragi requirements. In response to Irag's request, we have resumed
provision of 30 annual scholarships for Iragi nominees in higher education and
doctoral degrees and the ITEC Programme of the Ministry of External Affairs is
open to the Iraqi trainees.

We participated in the International Donors Conference on Iraq held in
Madrid in October 2003 and pledged an amount of US 10 million dollars to the
two Iraqgi Trust Funds set up by the UN Development Group and the World Bank
respectively for reconstruction of lrag. As members of the Irag Donors
Committee, we have participated actively in its meetings in Abu Dhabi and Doha.
India is the only non-oil developing country to become a member of Iragi Donor
Committee which is expected to help in supervising Irag's economic
reconstruction.

| would like to reiterate that the question of sending Indian troops to Iraq
does not arise. The unanimous resolution of this august House passed on 8"

April, 2003 continues to guide the position of the Government. We took into



account a number of relevant factors such as ground realities, development of
political process, role of the UN, public perception in Iraq and of Iraq's
neighbours, national sentiment in India and capacity to spare our troops for Iraq.
Accordingly, we have decided not to consider any troop deployment in Iraq. This
will continue. | must clarify that India has not been approached recently for
deployment of troops in Iraq.

The Government also share the concern expressed at Indians working in
Irag. There are: in Baghdad 580, in Basra 98, in Falluja 190, in Tikrit 533, in Najaf
88, in Karbala 76, in Al Hilla 166, in Al-Quds 100, in Baguba 140, in Al Nasiriya
67, in Mosul 353, in Balad 51. Some Indian ex-servicemen recruited by private
agents went to Iraq reportedly for work on static watch and ward duties. In
addition, a number of Indians have been misled by unscrupulous recruiting
agents and found their way unwittingly into Irag for employment. Our enquiries
indicate that none of them are in the direct employment of the Coalition Forces.
As per our information, all of them are employed in non-combat and civilian jobs.
They are employed by private contractors who have been hired by the US
Government for rendering various support services such as maintenance of
buildings, laundry, kitchen and dining facilities and watch and ward civilian duties
at their bases in Iraq. We have given clear instructions to our Missions in the
Gulf countries, and particularly in Iraq and its neighbours, to extend all possible
assistance to them to return to India. Emigration clearance for Iraq is now
suspended. This will continue. The suspension of emigration clearance applies
to ex-servicemen also not only in respect of Iraq but also for Iraqg's neighbouring
countries Kuwait, Jordan and UAE in order to prevent misuse of emigration
clearance to these countries for entering Iraq.

| would like to refer to the Press reports about the 18 Indians recruited -
Dr. Karunanidhi wrote to me about this and | have replied to him, and | will just
share this within the House - by a private firm ostensibly for employment in
Jordan, but diverted to Iraq and placed at a US facility near Falluja from where
they wanted to return to India. Ten of them left Iraq on 2™ July and the

remaining eight left Iraq yesterday. We are advised by our Embassy in Baghdad



that all the 18 Indians stranded in Falluja have left Iraq. | would like to clarify that
Indians working in Iraq are spread through the length and breadth of the country.
Given the prevailing situation, it may not be possible for them to reach out to our
Embassy in Baghdad for assistance. The Embassy in Baghdad has been
instructed to establish contacts to the maximum extent possible with the Indians
located in various parts of Iraq so that other cases of Indians wanting to return to
India are handled expeditiously. Our Missions in Irag's neighbouring countries
have been asked to establish contact with the employers who may have sent
their Indian workers to Iraq on service contract with a view to ensure their safety
and well being and return to India.

We are extremely concerned at the violation of the sanctity of religious
places in Iraq that are revered by millions and millions of people all over the
world including India. We emphasised the imperative need to respect the
sanctity of places and for all concerned to refrain from any activity that would
cause damage or desecrate the places of worship.

We share also the concern at the abuse of Iraqi prisoners by elements in
the Coalition Forces particularly the inmates of the Abu Ghraib Jail. There can
be no condoning of such heinous acts. The US Senate Armed Forces
Committee has condemned the brutalities and indecent acts perpetrated by the
US soldiers. Like the rest of the world, the Government considers the ill
treatment or abuse of Iraqi prisoners abhorrent. We have noted the regret
expressed at the highest level by the USA and UK and the intentions of their
Governments to take corrective and punitive steps through their military,
administrative and legal system to prevent recurrence of such inexcusable
practices. These violate human rights and humane behaviour.

In concluding | would like to reiterate that the relations between the
peoples of India and Iraq have been historical and close. We look forward to their
assuming full and real sovereignty over their destiny as early as possible. We
hope that it will inform the evolution of the political process underway so as to
meet the aspirations of the Iraqi people as a whole. We have conveyed our good

wishes to the Interim Government of Iraq in its task of addressing the urgent



issues of security and stability so that relief and reconstruction can proceed
apace with the political timetable. India will continue to extend the fullest
assistance to the economic and political reconstruction of Iraq.

| appreciate and value this timely discussion and debate today in this

House and | thank all the hon. Members.

MR. DEPUTY-SPEAKER: Thank you.
Now, the House stands adjourned to meet again tomorrow at 11.00 a.m.
18.11 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, July 7, 2004/Asadha 16, 1926 (Saka).



